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action it may take againsi ihosc 
who commit violcncc.

Shri Riahang Kelshing : M ay I
know wheihcr the hon. Prime Mini tc. 
will now, in view of the statement issued 
by the Naga National Council, be willing 
to receive a deputation from the Naga 
Hills if  they want to send one to Delhi?

Shri awaharlal Nehro : 1 am
always prepared to meet any Indian national.

Second Hvc Year PImn

Shri Viswanatha Reddy :
Will the Minister of Planning be pleased 
to state :

(a) whether the main decisions reU
garding the targets, expenditure, and 
|he financial implications, in respect 
of the formulation of the Second Five 
Year Plan have been made; and

(b) if >o, when the final detail i of 
the Plan arc likely to be completed and 
the Draft Plan placed before the country?

The Deputy Minister of Planning 
(Shri S. N. Mishra) : (a) No. The
work of preparation of the second five- 
year plan in consultation with Srate GovU
ernments, Central Ministries and others 
concerned is in progress.

(b) It is hoped to place the d.aft ou:- 
line of the second five-year plan before 
Parliament and to publish it for comments 
about the end of November, 1955.

Shri Viswanatha Reddy : Mny 1
know how many State Governments have 
sent up their plans to the Planning ComU
mission so far ?

Shri S. N. Mishra : Almost all the 
State Governments have submitted their 
plans and we have held discussions with 
about eight State Governments so far.

Shri Viswanatha Reddy : May I
know whether the Government can say 
categorically that the State Governments 
have, in framing their Second Five Yeai 
Plan, conformed to the idea that there 
must be an industrial bias in the Second 
Five Year Plan ?

The Minister of Planning and Ir­
rigation and Power (Shri Nanda);
Yes. Sir.
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Shri C. R. Chowdary: May I kniivs
whether in submitting the plans. tJ*c State 
Governments have submitted and 
estimate of their financial resources 
and their availability to implcmert tlic 
plans that they propose ?

S h ri S . N. M iih ra  : That is exactly
the purpose of the discussions that 
we are holdin'T with the Sttte Governments 
now, because we want to assess their 
financipl resources and also to know 
what additional amount they would be 
able to raise by implementing the recoU
mmendations of the Taxation Enquiry 
Commission. i»  >

steel

*784. Shri Sarangadhar Das : Will 
the M inister of Commerce and Indus­
try b^ pleased to state:

(a) the present output of steel by
private sector ; ‘

(b) whether it is a fact that the World 
Bank is considering the question o f ad> 
vancing loan to Tata Iron and Steel C orr- 
pany Ltd., for the expansion o f their steel 
plant ; and

(c) it so. the reaction of G overn ­
ment to the above proposal in the light 
o f the Industrial Resolu^on o f 1948 ?

The Minister of industries (Shri 
Kanungo) ; (a) 1,214.696 tons in 1954.

(b) N o application has been made by  
the firm concerned to the World Bank for 
aloan.

(c) Does not arise.

Shri Sarangadhar Das : M ay I
know if  the application for the loan from 
the Tata Iron and Steel Com pany is to the  
Import and Export Bank of the United  
States ?

Shri Kanungo : T'hc v have no! in 
formed us anythirp aboi’i it.

Shri T. B. Vittal Rao ; M 0v  .
kn(»w whether t l f  Govcinn-icnr l\av 
since finived at a decisior ic^ardinp tlx-




